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the Government proposes to givt 
maximum emphasis on development 
of rural industries particularly cottage 
and tiny industries in rural and back- 
ward areas including tribal areas. 

Demand and Supply of Oilseeds and 
Edible Oils 

31 10. SHRI SIMON MARANDI : 
Will the PRIME MINISTER be 
pleased to state : 

(a) the action taken so far to meet 
the demand and supply of oilseeds 
and edible oils each year during 1989. 
1990 and 1991 and the quantity and 
value of edible oil imported: 

(b) the steps taken by the Govern- 
ment to achieve the target of self- 
reliance fixed for the current fiscal 
year and the details of short-term and 
long term proposals in this regard: 

(c) when the country would be self- 
reliant in the maltcr of clemisnii and 
supply of edible oils: and 

(d) the detiiils of subsidies being 
given and other steps being taken by 
the Government to promorc the pro- 
duction of oilseeds ? 

THE MINISTER O F  ST.4TE I N  
THE MINISTRY O F  CIVIL SIJP- 
PLIES AND PURLIC DISTRIRU- 
TION (SHRI lCAMAI.IJDDIN 
AHMED) : (a) to (d)The  quilntity and 
value of edible oils imported in the 
last three oil years have been as 
under : 

The action taken so far to meet the 
demand and supply of oilseeds and 
edible oils on short-term and long- 
term basis with a view to achieving 
self-reliance a re : - 

(i) Two centrally sponsored 
schemes namely National 
Oilseeds Development Projects 
(NODP) anA Oilseeds Produc- 
tion Thrust Project (OPTP) 
which were operating till 1989- 
90 have been merged during 
1990-91 into a single scheme 
namely Oilseeds Production 
Progranlmes (OPP). This 
scheme essentially provides 
essential assistance to the states 
for production and distribution 
of quality seeds. plant protec- 
tion measures including supply 
of plant protection chemicals 
and equipments and organiq- 
ing demonstration of ddvanced 
technology. 

The oilseeds projects of the 
NDEB. 

Setting up of a Technology 
Mission on Oilseects in May. 
1986 for harnessing the best of 
production. processing and 
management technologies. 

Better incentive to producers 
through fixation of minimum 
support prices of major 
oilseeds. 

In~ensification of research 
efforts for increasing the pro- 
duction of oilxeds. 

Incrci~sing the an';+ under non- 
traditional oilseeAs crops like 
soyabean and sunflower and 
exploitation of oilseeds of tree 
and forest origin. rice bran. 
CIC. 



(vii) Effons for prnmoting oil p d n i  
plantation m d  pmccssitlg. 

(viii) Setting up of nccessiir) pro- 
cessing ant1 infraslructurnl 
facilities to keep p , ~ c  %ill1 the 
production prngrammc of 
oilseed. 

(ix) Fiscal incetltives i n  rhe form of  
excise rcbatc for usc o f  certain 
non-conventional oils in the 
vanaspati so as  to encourage 
increased exploitation of thcse 
sources of oils. 

National Smdl Industries Corporation 

3111. SHRI V. N. SHARMA - Will 
the PRIME MINISTER be pleascti 
ro state : 

(a) whethcr the Government 
aware of the grave irregularities 
administrative as  well as financiill- 
in the National Small Indus~rics 
Corporation : 

(b) if so. the details thereof: 
(c) the corrective measures taken 

and the results thereof: 

(dl the number of cases for 
recovery of dues of National S~nal l  
Industries Corporation from various 
industries under litigation ancl the 
tktails of tho* cases : 

(e) the names of the tlcfaulicr 
industries who are yet to make pay- 
ment lo the NSIC and the amount 
nutstanding against each : and 

(n the steps taken to recover the 
clues ? 

THE MINISTER OF STATE IN 
T'HE MINtSTRY OF INDUSTRY 
IPRQF. P. J. KURIEN) : (a) to (c) 
Some complaints regarding ir- 

rrgvlerities in the Nstiannl u ; l ~ , ' , l :  
lt~dusfric~ Coqmrolr30n Limited h;,, ! 
hccn received and these arc hcitil' 
twkeci into. 

(dl According to NSK. ir has sup- 
plied b27 11 machines of the value of 
Rs. -346.70 Crorcs under its Hire 
Purchase Scheme. Out of this an 
,,ntounr of Rs. 228.65 Crorcs has fallen 
(luc and Corporation has recovered 
Rs. 202 08 Crorcs leaving a balance of 
Rs. 26.57 Crores a s  Sundry Debtors till 
:lst March. 1991. The number of units 
who have defaulted in timely 
payments is 6827. Out of this the Cor- 
poration has initiated legal action 
against 925 units and have obtained 
tlecree in its favour in about 230 cases 
I n  addition to this number of  cases 
tlave been senled out of court. Thus. 
the total cases undw litigation arc 
~ h o u t  520 and the total claim under 
litigation is Rs. 7.a Cmres. 

(c) Since the Corporation operates 
111rough six Regional Offices and 14 
branch Ofices the details of defaulter 
industties are not maintained 
icnrrally. 

(f) Thc Corporation has set SYS~CII; 
nf recovery of dues. The  targets of 
rccovery arc fixed for thc field offices 
of the Corporation and ficld staffpct- 
wades the himrs to pay thc instd- 
rnents in time. Rebate is also giwn f o r  
tinlcty re-payment o f  the instill- 
ments. 

3112, PROF. RASA SINCiII 
RAWAT : Wilt the Minister of FOolj 
k pkastd ta stabt : 


